25 Oral Angwers KARTIKA 17, 1884 (SAKA)

Mr. Speaker: Order, order.

Dr. L. M. Singhvi: The statement
says that there is an outstanding of
Rs. 0:02 for the period up to  3lst
March, 1955. I would like to know
how this is allowed to be outstanding
against Ex-Members of Parliament?

Shri Mehr Chand Khanna: Ex-
Members of Parliament: their number
is roughly 11 who are no longer Mem-
bers of Parliament. They have not
vacated their quarters. Unfortunate-
ly I have to take action against them.

Shri Jaipal Singh: Since there are
only 11 Ex-Members of Parliament,
may I know the break-up party-wise?

Shri Hari Vishnu Kamath: The
statement may be laid on the Table.

Mr, Speaker: Order, order. All
parties are equally responsible. We
should not go into these details.
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Situation in Congo

+
Shri Harish Chandra Mathu
*13. { Shri Indrajit Gupta:
| Shri Daji:

Will the Prime Minister be pleased.
to state:

(a) to what extent situation in Congo-
has improved; and

(b) what steps have been taken to
implement U.N. Secretary General's
new formula for integration?

The Minister of State in the Ministry
of External Affairs (Shrimati Lakshmi
Menon): (a) There has been mo con-
crete improvement recently in the
Congo situation. In fact, Mr. Tshombe
appears to be pursuing his old tactics
of prolonging negotiations as far as
possible, in order to avert decisive
action being taken against him, and
to gain time, which he utilises to stren-
gthen himself politically and militarily.

(b) The implementation of the Plan
of the 20th August, 1962, is in the
hands of the Government of the Re-
public of Congo and the United Na-
tions. The Government of India do
not know the details of the steps
taken to implement the Plan. It
is, however, understood that three
Commissions, one on military and
two on financial matters have
been set up and are working to
settle the terms of the integration of"
Katanga into the rest of the Congo.
Agreement in principle has been
reached on certain matters, but 1t is
only when these agreements are actu-
ally implemented that real progress:
can be said to have been made.

.
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Shri Harish Chandra Mathur: In
view of the answer given by the non.
Minister that the situation remains
completely bogged as it was and the
trouble is likely to be a long-drawn-
out one and also in view of the em-
ergency at home, may I know
whether we have taken any steps tn
recal our troops from there?

Shrimati ILakshmi Menon: May I
submit that there is another question
on the same subject? But I mavy say
that we have apprised the Secretary-
General about the emergency in cur
country and we have also asked
when the Congo situation is likely to
become normal.

Shri Hari Vishnu Kamath: I
not hear the answer.

could

Mr. Speaker: The answer is that we
have informed the Secretary-General
about the emergency and also en-
quired when the situation in Congo
would improve when we can with-
draw,

Shri Harish Chandra Mathur:
I know  which of the important
.countries, and whether particularly
the USSR, the USA and the UK are
.all agreed to the Secretary-General’s
new formula. and if so, what the
trouble is which stands in the way of
its implementation?

May

Shrimati Lakshmi Menon: I have sta-
ted in the main answer that the matter
has to be settled between the Congo
Government and the United Nations.

112 plan is the United Nations plan
‘or what is called the U Thant Plan,
and unless the Katanga Government
agrees to the plan, nothing could
“happen.

Shri Indrajit Gupta: May I know
whether it is a fact that the agreed
communiquez of the Commonwealth
Prime Ministers’ Conference on this
subject, in fact, approved of the Bri-
tish Government’s position regarding
this proposal made by Mr. U Thant,
and whether that did not, in fact, en-
«courage Mr. Tshombe’s adamant at-

titude towards it? R
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The Prime Minister and Minister of
Externa] Affairs, Defence and Atomic
Energy (Shri Jawaharlal Nehru): I
have not quite understood to which
communique of the British Govern- .
ment the hon. Member is referring to.

Shri Indrajit Gupta: I am referring
to the communique issued after the
Commonwealth Prime Ministers’ Con-
ference,

Shri Jawaharla] Nehru: Of course,
there ig some reference in it, and as
far as I remember, that said that tne
Conference approved of the proposals
of Mr. U Thant, and hoped that they
would be given effect to by all parties
concerned.

Shri Narendra Singh Mahida: What
is the strength of our troops af present
in the Congo?

Shri Jawaharlal Nehru: I am afraid
1 cannot give the exact number; it
may be five thousand or six thousand.

Shri Hari Vishnu Kamath: Is it a
tact that a contingent of our troops
sailed from Bombay as late as last
month, and if so, is it the Govern-
ment’s view that resolving the civil
war in the Congo is more important
than defending our own country?

Shri Jawaharlal Nehru: The troops
that were sent from here were sent to
Gaza to replace our forces there which
will come back.

Shri Hari Vishnu Kamath: My ques-
tion has not been answered. Is it
the Government’s view that the task
in Gaza or the Congo is more im-
portant than defending our own
territory? Why should we deploy our
troops abroad?

Mr. Speaker: He has said. . ..

Shri Hari Vishau Kamath: He has
not answered the question.

Mr. Speaker: Order, order. I was
only repeating what he said.
Shri Jawaharlal Nehru: The hon.

Member puts a question to*which he
should very well know the answer.

Shri Hari Vishnu Kamath: How?
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Shri Jawaharlal Nehru: Obviousiy
nothing is more important than pro-
tecting our own integrity. But there
is such a thing as abiding by our word
to the UN and elsewhere. We can-
not suddenly upset the situation with-
out the concurrence of the United
Nations. As soon as possible, we can
get them back; that is a different
matter.

Shri Hem Barua: Is it not a fact
that these 1,100 troops sent to Gaza
are expected to do only police work
in connection with a dispute on that
border?

Shri Jawaharlal Nehru: They are not
supposed to fight, They are at the cease
fire line or whatever it is called. They
were sent at the request of not only
the United Nations but of the UAR
Government. Obviously, we cannot
suddenly take any action without the
consent of the parties concerned.

Shri Ranga: Have Government
taken steps to inform the UN Security
Council or the Secretary-General that
it would not be possible for India to
retain her troops in these various
places and, therefore, the UN should
take necessary steps to release them
as soon as possible?

Shri Jawaharlal Nehru: We have
informed the Secretary-General that
we would like to have them back as
soon as it is possible. It is for the
Secretary-General to decide that.

Shri Daji: Is the Prime Minister
aware that the Commonwealth Pre-
miers’” communique has accepted U
Thant’s proposal as the basis, which is
exactly the word Tshombe used and
the stand of the British Government,
and this has been taken tp mean not
an endorsement totally of the proposal
but rather an endorsement of the
British-Tshombe stand, a stand c¢om-
mented upon by many newspapers
including the Statesman? If so, what
is the stand of the Government of
India?

Shri Jawaharlal Nehru: 1 o not
know what comments have been
made in newspapers. But that state-
ment, to the best of my recollection,
was definitely in favour of U Thant’s
proposal. We do not go into all
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these details. I do not know how
the hon. Member thinks that it was
something else.

Shri Daji: I can read it out.

Shri Jawaharlal Nehru: I do not ac-
cept the Statesman’s or any other
newspaper’s comments. I know bet-
ter.

1 URTOwr . O W
T H S AR W A §, dw ay
it feafo g9 w oFT 9% WA
arfas gar 1 8 faar & a7 4@ 7
# g ¥ T ATgar g % 2o F A

wegw  wgRw ¢ AW AT e
qI9 G & g7 I Arferd |

Dr. L. M. Singhvi: When do we
expect the return of our troops? Have
we set a definite date for that? If
not, why not?

Shri Jawaharlal Nehru: We have
not set a definite date because we
observe our international agreements
and arrangements. We cannot upset
the United Nations because of this,
but we have indicated to them that
as soon as it is convenient we should
like to get them back.

Shri Hanumanthaiya: Is it not the
case that the placing of our troops
at the disposal of the United Nations
would be helpful to us in the same
way when we are in difficulty?

Shri Jawaharlal Nehru: It would
be helpful to India in the wider
world context.

Shri Joachim Alva: we have fulfil-
led a longer spell of duty in the Gaza
strip and a lesser spell of duty in
Congo. Is it not possible to regulate
withdrawal in terms of the spell of
duty so/ that in course of time we
can call them back?
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